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DR. SUBRAMANlAM SWAMY : They 

can give it in writing. 
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P ~rt applicati.ons pending in R gional 
Passport Offlce, Ahmcdabad 

*367. SHRI NAVIN RAVANI : 

SHJU MOHAN LAL PAT L 

Will the Minister of ·EXTERNAL 

AFFAIRS be pleased to Jay a tatcmeat 
showing : 

(a) the number of application' which 
were pending in the Regional Pa rt 

Office at Ahmedabad as on 1 July 1 81; 

(b) the number of new applicalic,n 

received during the year 1981 and the num-
ber of passports issued ; 

(c) the number of appJications rejected 
and the broad reasons of rejection; 

(d) whether it is a fact tbat there are 
fomplaints against the Regional Pa port 
Office, Abmedabad that they are d laying 

i · uing of pa ports deliberately; and 

( e) if so, the details thereof nd the 
~ ~ ~ it)~~  i~ : W'f>T it fi~ 1 action taken for quick d" p al of the ppli-

lt"T ~ ? cation for i sue of pa ports ? 
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THE MINISTER OF EXTERNAL 
AP AIRS. (SHRI P. V. NARASIMHA-
RAO) : (a to e) A statement is placed 

on the Table of the Hou e. 

STATEM Nf 

(a} The number of applications pending 

in tho Regional Passport Office, Ahmeda-
bad a on 1 July, 1981 was 15, 770. 

(b) The number of new applications 

received during the year 1981 was 71,864 
and th number of pa. ports i 'sued during 

that year was 69,181. 

(c) No applicetion for ~ 't:e ot passport 
was rejected by Regional Pus port Office 

Abmedaba<l during the year 1981. 

(d) and (e) 47 complaints against Re-

gional Pa sport Office, Ahmednbad wer 

received during 1981 for delay in ~ 
f pa port·. However, it wa found tha t 

there \\as no deliberate delay in the di -

posal  o f the ca es. The delay bad occurred 
due to ·incomplete documents, procedural 

requirements to obtain clearance and hort-

age of pas port booklets. 

Arrangements are being made for supply 

of additional pa_ port booklets and depu-
tation o f additional staff. State A t oritie~ 

have been requested to p romptly s nt 

Police reports. 

SHRI NAVIN RAVA.NI : Out of 

15 770 pending applications, bow m any 
applications have come through the travel 

agents, why were they perx:ling, when were 

these applications received by the  P a port 

Office Ahm labad and when will they be 

cl •ar d ? . 

1 it a fact that the Ahmedabad Passport 
ffice gives preference to the applications. 

coming through the tra cl ::igent.' and give· 
pa port on the wrong information. For 

example, very recently, the passports 

w re i ~ e  to notorious smugglers and 

tb ir oci te. like Indu, Rekh;.i and 

Kadar Bhatti. There are many complaints 
of hara ment and corruption and there is 

a mixed rate of corruption for is uing pass-
ports. WouJd the . Government fix up the 

shorte ·t time period for issuing pa sports 

to avoid corrnption ? 

SHRI P .V. NARASIMHA RAO : When 
the figtLre of 11,770 is quoted as the appli-
cations pending, this doe oot mean that 

the applications have not been processed 

later. This is a on the 1st July, ~8 . 

Now, one thing wbi..:h has to be appre-

ciated is that at any given time pending 

applications would mean that the appli-

cations arc in different tages of processing. 

So it is obvious that the. e arplicution 
' 
have been roce ~e , mo t of them niu t 
have been i  . uecJ passports by now. Now, 
we are in J 982. One ye;1r ~ this had hap-

pend. So. the figure of 1st July, 1991 i 
not a figure that ha remained constant. 

ln fact, the ~rn cr to (b) very ckarly say· 
"the number of application' recei ed dur-

ing the year 1981 wa 7 J ,864 and the num-
ber of passport is ued during thi year 

wa. 69.181." So. it will be appreciated that 
within the period of tha t one year, more 

than 72,000 application· were received and 
69.000 were processed nnd completed. So, 

the progre · of work ha not been in any 

way slack and there has nut been any in-

ordinate llelay. In reg. rd to the statistic 

about travel agents, I would Jil.,c to tell 
the hon. member that We do not maintain 

any epurate staistics in regard to the app-

lication received through travel <1gcnt . Thi 

is the po ition. 

SHRI NA VIN RA VAN[ : Regarding 

travel agencies, l have told the hon. Mini -

ter that on the wrong informati n th 

Passport Office of Ahmedabad has i ucd 

pas<;ports to notorious · mugglrcs like Rekha, 

lndu and Kadar Bhatti. Have you taken 
action against them or do you progress 

to take a ny action ? 

SHRI P.V. NA:RASfMHA R!\O : If the 
hon. member giv,es me details I would 
certainly go into it and let him know what 

the position is. 

SHRI VIN RAVANJ :  T  w'ould like 

to know from the hon. Mini te.r whether in 
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view  of the pending applications and a 
large cumber of unskilled and skilled wor-

ker intending to go to the Arabian count-
ries and pilgrims wishing to go to Hai a 

they have  to come to Ahmedabncl from 
diff rem places in Saura ·htra. the Govern-

ment wouJd consider opening another o'flice 
at Rajkot. 

HRT P. V. NARASIMHA RAO : The 

e~ir bilit  of or niog new offices i. 

alw<1ys under review. The:·_ are already 
some pro o  als. If the hon. Member would 
he J..jnd encugh lo let me know where he 
propose., that the offices ·hould be opened 
we will ce1 tainly  look if1tto the workload. 

:HRJ NAVIN R. VANT R:1jkot. 

~ l P. Y. NARASIMHA R 0 :  We 
will !ooiJ.. into the workload and decide. 

, HRI MOHAN I.Al. PATEL :  T would 
like to J...n .w from th-hon. Mini ter whe-
t h r it i. a fo<:t that Indian Muslimi.; are 

c>..p 1 ienring a gr at difficulty in getting 
vi!>ct'i from th-: P . > t ~. n i Emba•'.>y, and they 
ha\ c  to \\ ait for ::i long time even when 
their rclativec; in Paki tan are in a serious 
condition. whetllC'r India has .taken up thi. 

tte r~ ' ith the Pnkio;;tani Governmrnt. 
o r whethc1  they ::ire going to take up this 
matter v.~  the Paki:tani Ciovcrnml:.'nt. 
Whal i. the numb-r of P~ i l n i  who ~ire 

in lndin whose pa rort<; have expired ? 
What ·tep. hnve the Gov rnment taken 
o r ar tre y going to  take agaimt the e 
n t o ri ~ e  p:l'i port'l ? 

stall the State autboriti have :ti. o been 
rcque ted to promptly send Pclic r ports··. 
The e three thing hnve been constantly 
hra sing all the passport office in 1vmg 
passports. This reply is being given to be 
a qu stion which is dated July  1981. That 
was the situalion in July, 1981 nnd even 
today the Government still ·ay. 1ha th y 
are makii:ig arrangements t~c  are gi ing 
pas ·port boo let~ they are giving additio n-
al tatr and t.hey are requ sting the .f.<1te 

Police to give early reports and o  on. 
The, e have heen the con, tant factor. for 
delay. What action has be n t11k n h the 
G vernmenl a. of today ? 

SHRI P. V. NARASIMHA RAO · The e 

prob! ms have been there but they are not 
. o constant a" the hon. m...:mher thin· , 
h cauc in I 978 the number of· applications 
received wa... I 0.46 l i ~ . uddenJy in 

J 979 the number fell to R.74 la kb ; in 
1981 it jumped ag;iin t. 14.73 lnkh. S 

there ha. been o much of fluctuation. that 
u a result of the c hanging: work. load we 
~ vc had to charge the ::irrangements in 
regard to the rrcparation of passporl5 and 
the i. ~ e of rm sports. Now. the N a, ik 
Pre can give u. the booJ..lel'l in a parti-

cular number. That Nrticular number 
suddenly !!Ot sla  hed in 1979. again it w::i 
10 to 60 per cent hit?hrr in 198 I . , the 
Press has to m::ikc these arrnn,1?ement and 
if nrrnn e en~ h:wc 10 be made at such 
a ·hort notice. naturally there i some di -
locati0n.· T am glad t inf rm the House 
th:::it all the•·c m ·1tters ha\'e been sorted out 

now and not only that we are going to 

SHRI P. V. NARASIMH.'\ RAO 

a big jum from pa sp rts to vi as. 

It is maintain nt three or f ur pbce hank of 

IR. SP ·A KER  : Ye"i. M'r. Pandit. 

ooklet from where accordin to ne d 
we could take any number of bookie at 

short r.Qticc and .:here will he no di. loca-

D R. VAS NT KUMAR PANDIT tion. The production of booklet bas now 

Amnng the rea ons given by the hon. been increased from 5, 00 to 7,000 per day. 

Member, for delay and pendinog pa ports Ju t a few day back ~ g t a report from 
arc, incomplete  documents. procedurnl re-the Ministry ~f Finance thnt they hnve 
quirement to  o tain clearance, and shortage' a.greed to do it and therefore there will 

of passport hooklet . Thi po.ition ha. been difficult, on that ore. 

stated b.1 the Government and in the Ia. t 
para, it is mentioned'' th t arrangements are 

b ing made for upply of ndditional pas -

p rt booklets and deputing of :1clclitional 

With regard to Police report. ::ind other 
reports in which the State Government1 are 
involved. we ar constantly trying to get 
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th e  c pedit1..d, and I hope ther wiU be 

a tea<ly improvement io that regard. 

Again in re rard to taff the workload 

of a particular RPO's office ing fluctuating 

entity we have to Eee th t there i ome 
adju tment in the staff. We are trying to 

minimi ·e the hard hip anti al o-the dis-
Jocation but I have to admit thi , nnot be 
done one hundred per cent. We ~e trying 

to minimi c it to the e tent po' i le. 
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TH D PUTY MINIST R JN THE 

MINISTRY OF RAILWAYS AND lN THE 
DEPARTMENT OF PARLIAMENT RY 

AFF IRS (SHRI MALLfKARJUN) 
(a) and (b) The work re ar ing layin' a 

pc: rallel BG Jine between Bareilly-Bhojipura 
aod straight conver ion bclw en Bhojipura 

and Kathgodam i an npproved one but 
Planning C rnmj ion' cJearance is .. waited. 

A preliminary engineering-cum-traffic 

~ rvc  for this work i in pr . After 

completion of the survey, and receipt and 
examination of the Survey Re rt, th w rk 
will be t ~ n in the field, subj ct to clea-
rance by the Planning Commi ion . A sum 

of Rs. 20 lakhs bas been provided for this 
work during 1982-83. The target date for 

completion of this work-will be fixed after 
clenran c by the Planning Com.mi. ion, 

keeping in view of the availability of funds. 
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1. Construction of new BG li'ne from 
. R.ampur to New H 1dwani. 

2. Conversion of Moradabad-Ramnagar 

MG line into BG. 

3. Kashipur-LaJkua MG into BG and 
Lalkua-New Haldwani Parallel BG 
line. 

4. Bareilly-Bh jipura-Kathgodam. 
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